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'THE HARYANA LEGISLATIVE ASSEMBLY PROCEEDTNGS 
(PROTECTION OF PUBLICATION ) ACT, 1978. 

(Haryana Act No. 25 of 1978) 

L [Received the assent oj' the Presideni uj' lndio on !he 
31st Oclobe~; 1978. arrd j i ~ x t  published for general itrforntnrion k r h e  
f larya~~a Gu~lerntitenl Gazette (Extra0 rtlinaty), Legislative Supplemen&. 
Part I qf 4fh Nove~r~bec 19781. 

Year I I Short li tie 

1978 Thc Haryana Lcgislativc 
Asscmbl y Proceedings 
(Protection of Publication) 

I Act. 1978. 

Whether repealed or othenvisc 

ACT 
to protect rhe pu blication a f'reports of proceedings of Haryana 

Legislative Assembb . ' 

I BE it cnacted by the Legislature of h e  Statc of Haryana in the Twenty- 
ninth Year of the Republic of lndraas follows :- 

1. This Act may be called the Haryana Legislative Assembly short title. 

Procecdings (Protection of Publication )Act, 1978. 
2. In this Act "newspaper" means any printed periodical work Definition. 

containing public news or comments on public news and includes a news- 
agency supplying material for pubiication in a newspaper. 

3. (1) Save as otherwise provided in sub-section (21, no person shall Protection regard- 
be liablc to any proceedings, civil or criminal, in any court in respect of the ing puhl i~t ion  

Haryana Legisla- publication in a newspaper of a substantially true report of any proceedings of ,, hscmbl 
the House of Haryana Legislative Assembly, unless the publication is proved proceedings. 
to havc been made with malice. 

(2) Nothing in sub-section (1) shall be construed as protecting the 
publication of any matter, the publication of which is not for the public good. 

-I, 4. The Act shall also apply in relation to reports or matters broadcast ~ c t  also to apply 
by means ofwireless telegraphy or television as part of any programme or to 

ativc Assemhly 
service provided by any broadcasting station as it applies in relation to reports pmcccdings 
or matters published in a newspaper. - cast by wirelcss 
1 .  For Staterncnt of Objccts and Reasons, seeHavana Government Gazettc (ExIra.), te1Wapb~ Or 

dated the 24thAugust, 1975, page 11 66. tclcvision. 
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